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!Issue of Fictitious l\')edical Certificates 
by R.M.P. 

7841. SHRl Po L. P. VERMA: Wlll 
-the Minister of HEALTH AND FA-
MIL Y WELFARE be pleased to state: 

(a) whether it is a fact that some 
of the Registered Medical Practitio-
ners in Delhi resort to unwanted ;acti-
vities and bring a bad name to the 
profession by running Chemist shops 
in their premises and by issuing ficti-
tious medical certificates to make both 
-ends meet; 

(b) if so, whether 'Government pro-
pose to conduct a survey to determine 
the facts of the allegations and if 
found correct, cancel their practising 
ljcences and take legal actIon against 
them; and 

(C) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
"THE MINISTRY' ~ H'EAL1''H AND 
FAMILY WELFARE (SHRI NIHAR 
RAN.TAN ~  (a)' No such 
instance1 nas come to the notice of 
".the Delhi' Administration. 

• I. 

(b) and (c). Do not arise. 

CeD'traI ~ '-J)evelO»DleDt of 
Port Ca"'c JIl West BeDp.l 

7842. SHRl SANAT KUMAR MAN-
DAL: W.ll 1he Minister of SHIPPING 
AND TRANSPORT be pleasea to 
state: 

(a) whether any financial or techni-
cal assistance is being rendered by the 
Centre fOr 1he development of Port 
CannIng in West Bengal;--

(b) 1f so, what; and 

(c) if not, the reasons therefor? 

TH:FJ MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) As per the decIsIon 
of the NatIonal Development Counell. 
responsibilIty for the development of 
minor ports vests with the State Gov-
ernment concerned, and the funds for 
the purpose are being provided in the 
State Sector Plans. As such, no funds 
are provided for this purpOSe in the 
Central Sector Plans. 

Technical assistance is given to the 
State Governments, when requested. 
However, no such request has been 
received frOm. the Government of West 
Bengal fOr the development of Port 
Cannini. 

(b) and (c). Do not arise. 

Number of Acddents occurred durinc 
last three years 

7843. SHRI MOHAMMAD ASHAR 
AHMAD: Will the Minister of SHIP-
PING AND TRANSPORT be pleased 
to state: 

(a) the number of accidents that 
occurred involving Govemmer..t road-
ways, private buses, public carriers 
and also other vehicles in the country 
during the last three years; and 

(b) the number of persons killed 
and injured as well as loss of property 
during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SIDPPING AND 
TRANSPORT (SHRI BUTA SINGH;): 
(a) and (b). Details of the total num .. 




